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Board, 1t was only in June 1952, that the
para 1n Its final form was decded to
be adopted in the Audit Report, 1951

(c) Government are actively negotiat-
ing for the revision of the agreement
.n question .

Sussipy To FLYING AND GLIDING CLUBS

70 Svr1 M VALIULLA Will the
Minister for COMMUNICATIONS be pleas-
ed to state the rate at which and the
basis on which subsidies were dis-
tributed among the various flying and
gliding clubs 1n 1951-52 and 1n 1952-33°

THe MINISTER ror COMMUNICA-
TIONS (SHRI JaGJivaN RaMm)  Subsi-
aies amounting to Rs 9,33,449 and Rs
971 847 have been paid to the var ous
flying clubs during 1951-52 and 1952-
53 respectively Subsidies are granted
at the rates provided for under clause
2 of the subsidy agreement executed
by the clubs with the Government A
copy of the form of agreement is laid
on the Table of the House The basis
of calculation of subsidies 1s the s-.me
in respect of all the flying clubs but
the actual amounts earned by them
depend on the amount of flying carried
out by them durmg the year. [See
Appendix IV, Annexure No. 109 ]

2 The Indian Glding Association
Poona s granted Rs 20 000 per annum
towards meeting its standing charges
It 1s also given a bonus at Rs 200 pet
‘C’ ghider pilot trained by them The
Association has been granted subsidies
amounting to Rs 20,000 and Rs 23 000
during 1951-52 and 1952-53 respective-
ly Besides grants totalling Rs 1 %5 00u
have also been pa d to the As<ccralion
so far since 1948, for the purchase of
ghders

3 Supsidy to the Delhi Ghdirg Cluo
1s paid on an ad hoc basis It bas been
paid Rs 10000 during each of the
years 1951-52 and 1952-53 for meelng
their recurring expenditure Be<ides a
grant of Rs 30000 during 1951-52 and
of Rs 20000 during 1950-51 was vnaid
to the Club for the purchase of capital
equipment

1953
APPOINIMENT OF AN ExPERT COMMIITEE
onN JUTE

71 SHr1 M VALIULLA Wil the
Muuster for Faop AND AGRICULIUKE be
Pleased to state

(a) whether an Expert Committee to
Improve the quality of jute has recent-
1y been appointed by Government, and

(b) what time has been 9xed for this
Commuttee to submit its report?

Tae MINISTER ror FOOD :sxnD
AGRICULTURE (SHRI RAFI AHMED
Kipwar) (a) Yes

(b) No 11me has been fixed fcr the
Sybmission of the Committee’s 1eport
but 1t 1s expected that the report will
be available mn about three months’
tlme

THE ANCIENT AND HISTORICAL
MONUMENTS AND ARCHZAOLOGI-
Ca7. SITES AND REMAINS (DEC-
LARATION OF NATIONAL IMPORT-
ANCE) AMENDMENT BILL 1§73

MR. CHAIRMAN We now pass on
to {he Legislative Business

SHrt M P N SINHA (Bihar) Sir,
before this Bill 1s taken, 1 want to
Make a request to you I have given
Notice of an amendment. I am verv
SOrry I could not do it yesterday I
have consulted the Government and
they have no objection to this being
discussed

MR CHAIRMAN 'The Govzrnment
are ggreeable and 1t will be discussed

THE DEPUTY MINISTER FOR
NATURAL RESOURCES AND
SCIENTIFIC RESEARCH (SHrr KX D

MaLaviva) Sir, I beg to move
‘That the Bill to amerd the
Ancient and Historical Monuments

and Archaeological Sites and Remains
(Declaration of National Tmportan e)
Act 1951, be taken 1nto considera-

tion ”

Sir this 1s perhaps going to be the
first of a series of routine amending



